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ASSISTANCE FROM NATIONAL INDUS-
TRIAL DEVELOPMENT  CORPORATION
Lrtp.

*133., SHr1 M. VALIULLA :
the Minister for COMMERCE
INDUSTRY be pleased to state :

Wwill
AND

(a) how maany persons and firms
received assistance from the National
Industrial Development Corporation
Ltd., up to 31st March 1956.

(b) for what purpose the assistance
was used ; and

(c) what work has been done by
the recipients in furtherance of the
objects for which the assistance was
received ?



)

695 Oral Answers

Tue MINISTER Fror HEAVY
INDUSTRIES (SHr1 M. M. SHAH):
(a) and (b). Assistance from the

National Industrial Development Cor-
poration Private Ltd., is tor the present
confined to the grant of loans to cotton
textile and jute industries for purposes
of modernisation and rehabilitation of
plant and machinery. No amounts were
R'?id by the Corporation till the 31st
arch 1956,

(¢) Does not arise.

SHrRI M. VALIULLA : What was the
capital of this Corporation to start
with and how much has been added
every year ?

M. M. SHAH: Rs. 1 crore
It is a private limited company.

SHRI
capital.

SHr1 M. VALIULLA : May 1 know
whether the entire capital was given at
one and the same time or it is added
to year by year?

Surr T. T. KRISHNAMACHARI :
That is the procedure. We add each
year whatever amount is required for
the capital needs of this particular Cor-
poration.

Mgr. CHAIRMAN : Because the Min-
ister is so close to you, you are
talking in a low tone; both the ques-
tioner and the Minister who answers
may speak a little louder.

Sur1-M. VALIULLA : May I know
why it is that no loans or assistance
have been given ? Is it because investi-
gations are going on into the indus-
tries ?

Suri M. M. SHAH : Two Committees
are functioning for this purpose, one
for cotton textiles in Bombay and the
other for jute in Calcutta. Eleven appli-
cations for jute have been received and
are under consideration, and 14 appli-
cations for textile mills are being sur-
veyed.

Sur1r M. VALIULLA : What is the
total amount that these 11 companies
have asked for ?

Surt M. M. SHAH: The total
amount asked for jute is Rs. 2,70,00,000

[ RAJYA SABHA |
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SHrt B. P. AGARWAL: May 1
know whether any rules have been
framed for the granting of assistance ?

SHr1 T. T. KRISHNAMACHARI :
Yes, Sir, Rules have been framed. In
fact, the Corporation has sanctioned
loans to two jute companies to the tune
ot Rs. 25 lakhs and Rs. 29 lakhs res-
pectively but the companies have not
yet taken advantage of this, because they
have not completed the documents.

INDUSTRIES RECEIVING AID FROM INDUS-
TRIAL AID COMMITTEE IN TRAVANCORE-
CoCHIN

. ( Surt GOVINDAN NAIR :
Surt I, V. K. VALLABHARAO:

Will the Minister for COMMERCE
AND INDUSTRY be pleased to state :

(a) the names of the in_dustri_es
receiving aid from the Industrial Aid
Committee in Travancore-Cochin ;

(b) the names of the concerns that
received such aid in 1955-56; and

(c) whether Government have exa-
mined the working and progress of the
concerns receiving such aid ?

THE MINISTER ror HEAVY
INDUSTRIES (SHrt M. M. SHAH):
(a) A statement is placed on the Table
of the House.

(b) A statement containing names of
some of the institutions that received
such aid in 1955-56 is laid on the
Table of the House. Names of other
societies-and institutions will be placed
before the House when received.

(c) Information when received from
Travancore-Cochin State will be placed
before the House.

STATEMENTS s

Names of industries receiving aid from
the Industrial Aid Committee in
Travancore-Cochin State

. Oils

. Coir industry

. Handloom iudustry:
. Leather

. Cutlery

Bamboo goods

L N



